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NAME OF THE COMPANY: M/s. Paramjlt Singh Bawa V/s. M/s P€wa Prcmote6 P!t. Ltd.

SECIION OF THE COMPANIES ACT: 3971398
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Learned aounsei for the parues are present Leahed Counsel have stated that the

pariies ar€ exporing the po$ibiily of €ntering nlo an amicable settlem€nt Learned counsel

seek and are Siven 3 weeki lime on lhat count
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